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ey 3R IRET F T WA
(el & rer T AR AT wridEr)
T
% fawelt, 39S, 2016
BT, . f1-15025/264/13-f0/ThUaUATAE.—aTa AT A qAF (Hg0F, o &fiv saferg) "evas

e, 2015 =1 Y&, @Ter qLET i qT9E Atataaw, 2006 (2006 FT 34) Fit 2T 92 Fit ITLRT (1) F TTATHTT
AT & TSI, ST, AN 11, @2 4 § AT @rar gLt i g T £ Hfag=@r deais wr. . 91,

15025/264/13-11.7/TF.TH. 0. T.AE., T 5 57, 2015 FTT THIAT 647 747 =1, Srees g 39 a4 =i 4,
e 378 waTiad g T G9TaAT 8, 39 aTE ¥, et 3 ATS=aT arer QI & SIS A dT SAdr H Iuerse
F1 27 2 off, are fam &7 srafer i gty § & e s g e R e o,

ST TSI 6T STt ST &7 e 24 59, 2015 F 3Uesy w7 o T off;

AT AT T GRAT ST /I ATTHTOT FIT 36 TTET [AHT 6 Fae § S[Aar § S el e gaAmar
T =T T E;

T, AT, ATNT @ AT ST T ATIAFTOT, IF Atz i emr 20 ¥ &mer 21 F &7 afeq oy 92
#T ITLTT (2) F @ (37) FIT T&T ARKAT HT TN Fd g, @I AT 3T AIAH (Hg0F, Ay i smafery) &z,
2011 =7 AT qeTe" F:37 & o Fetertaa &= aw=mar 2, sarq-
IEIERES

1. e AT iR W~ (1) =9 fafaeEt w1 |ferm a9 arer qeer $ q"E (S0, e e safirgy) der
Temraw A=, 2016 € |

(2) 7 1 ST, 2017 3T 396 THTT 9T i |

2. [T AT AT AT (50, ™ i srafare) B aw, 2011 % fffew 2.1 s 211 F @z 26
gt #,-

2217 GI/2016 (@))]
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(1) w7 &, 1 =rar F araq, &9 (2) i w9 (3) ¥, G vt & warq, wwen: Fefota st
saearoT £ SToft, s, -

T vard TRIGET ST i 38 e

(2 3)
“Tfepd ATV e, @ fesetart 0.1
FEffeRd AT W, STETa foerent 0.1
TRl 3N 3T B e 0.2
e v 0.1
T et 0.1
T3l we 0.1
TRt Wfestat, el 1 Sigt 0.3
&g Tfest 0.1
HeraT HisSRIT, e 0.1
% § T4 TTar HisoRI (FRTEH I 315 0.1
TiaR Gfesrrt (ST st aar @fesrrt «f & foreq arerss afiafora 72 ) 0.3
HellaR afest 0.2
TR 0.2
TS ST g wfesrt 0.1
fesarmeia e e 1
fesaeiE STwd 1
fesasig Hafe dau 1
e oy 1
fesereig st 1
fesareig @t 1
fesameie T 1
Tesareig swRfesd vt weg 1
TS (e dfadt) TR Sieft 1
ST T 1
S i
fesereig wrqardt 1
fesamsig M 1
fesamsie & sfimg 3t fesameig fower i 1
fesameig & wex 1
fesarmig gt wewad 7t 1
Tesereig werew 1
s urafier 1
Tt et (W13l 7erg) 1
fesamsig TATeT 1
FHE! HT IR (FhST ITR) 1
THER ST 5 1.5
o W (o zropaTer; i o forg dam +ft €) 0.05
T 31T, 3, g S 1T b Blgeht 0.2
Tt <heee 31 fesaeig =eee vl 1
Y], ¥ ST G HT TG (TG & 16 <elT Bt ot AR ErelT 2) 0.1
Fep g 0.1
3] T S g1 @ fewn 0.5
G T =T g3 e et 0.5
g 1 =1 T el fewr 0.5
W 9T ST e (S8 HTehi & STeta 7 ST JTet W 96T T e 0.1
BET) 0.3
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FHH THRIA 0.1
T 0.1
Ty oy =it (G 2ht <, feratol gt sh =it St S 3 @ A =7l 0.1
St o, T3 0.1
St o, forre 0.1
I, ST I (ST T o) 0.1
EERTACEIl 0.1
AT o, AN (X, e, A, forften, PR i, 73, et s, qmfe, am, foee, 0.1

AT i<, e, ARSI S STt sfisT o et ST aTifer, T ST guuifer S 1w ot foheg
THIHT TG i DISH)

AT oA, W (WeX, Ss], A, forfter, S sier, 7o, awa sfier, amfrd, am, foeres, dwmen 0.1
aftet, fore, W 31 gremwE! s o dt TR qrifer, TR 3R gulifer ST 311 oa foheq ikt
ARG H BIGH)

T (ST AT YOI ST it shi A0 ToTeh AT &1l &) 0.02
T T ST (ST &9 H) 0.02
ST @it s, /e, & sAfeas 0.01
TRIR] HATET (ITATT o FIT 9m) 0.02
T, @ oft 2.0
EIE] 0.2
Feohad Sd (FRECTIRI) 0.5
yivure Sffar 1.0
TeapuTdt wicresh 1.57;

(2) TFH GEATH 3, AT o |, T (2) 3R T (3) |, T wfafs=t o e, s fFfafea wfafsat sia-wenfua &
STa, 3717, -

T vard TRIFER ST i 38

(2) (3)

T ST ST I (AT HIahT & STata 7 3TH Il W 98T 371 ) 0.1

M ARG 0.1

[EEInE) 0.1

ity oy =felt (G oht =pait, foreol gar ot =aff, Sifirr spr ik @ 2 =r=if) 0.1

EERESATEIES 0.1

St o, T 0.1

S, ST I (ST T o) 0.1

A A, SN, arey], i, fodten, iR o, wews, wwl e, amiE, om, foee, 0.1

TR ST, foret, Aaeli 31 et offer o det S areifor, T ot guifor)

et A, Wre (WeX, ST, AT, forte, S s, wehs, wet sftsr, amafed, o, foered, et 0.1

ot forer, wrmef i grerEt i % da SfiT arfer, wefe s guifer)

SThfe @it s, T/, & stfres 0.01

T, @ oft 0.5

TSt 3TN Toehad Siia (FFECE) 76

oeeh 867;

(3) TFH T 4, fo o T, Y (2) 3R wv (3) H, formm wfafai & g, o frefafaa sfafsat sia-wenfua &
T vard TRIER AT i 38

2) (3)

U @ T fesare @mr 250

fesameig U 150

fesameie e 250

[EECIEERIERIR ] 250

s wfssm 250
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fesarmeia e e 250
fesameie | 250
fesameig o= 250
fesareig 250
fesameie T 250
Tesareig swRfesd vt weg 250
AT = 250
S S 250
fesareig werew 250
fesamsig TR 250
Fhel TR 250
TR THI A5 250
fesarmeig <itee 31 =ee =it 250
T GHT T ST Zohel | el Hid (foreeie SATemT H T 3edmei & forg) 250
o] G3T HETTIA ST Zohel # el Hid (31T ST | T 3edral o 1) 50
o1 BT T g1 (feeeie AT o T 3edral o forg) 200
T GHT HHTIEIA Y31 (31T STEHI H T 3edral o o) 50
o] 3T AT G o1 T (feecie stmami o T 3caral o forg) 200
T GHT HHTIEI AT H1 Thel (AT ST H T IRl o6 o) 50
T TR g1 o1 Hid (fewete SATEm & T 3emai & forg) 200
T TR AT S(1% HIW (=T ST § 1@ 3cTal o o) 50
JUTER Hig (f&eeie Smemi § W Saamat & forw) 200
IJUTER HiF (3T AT H W IedTal o feT) 50
fesaei wael 3eme 2007;
(4) °H HEATF 6, HSHIT & T, T (2) 3R T (3) H, Torermm wfafs=i < warmq, seaer: fafafaa wfafset siq-confia &
T vard TRIFER ST i 38
(2 3)
TRt Wfostat 0.05
&g Gfest 0.05
TG FfSSTAT, g, 0.05
e ° T Werar Hfse (AT 37K @l B 1 D) 0.05
TGN fesra 0.2
HATGR dfosrrt 0.1
e, FesarehT S gL 0.1
TR, TT AT I BIGH 0.1
T A 3he Afestat, 31 3R fafafier @1 Breat 0.1
23 3R <2 wfssrat 0.1
ST ST, 3, g S i ok foamy (71 S Areret shi Bigeht; T et 371 375 0.1
1A, qisEhd 0.4
bt 02
TRk @it 5T, fir.am /o, o stfrears 0.003
T, G 20ft 0.5
BRIl 0.3
Jeehad ST (FFESRTE) 0.5
fiure sfa 2.0
[Esaicibii=n 2.0;

(5) 9 TEITH 7, TRE & AT, WY (2) 3R & (3) H, foremm wfafs= & e, shoer: frafafaa sfafset siqwenfia

Qe veref

TRITHTL 9T STl 38 e
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(2) (3)
“YTeRfceh @i Stet, o /. & stfvread 0.001
T, G 2oft 0.1
el S, Ieerad i, 3ivaTe s, Hieres 0.5
et Feelt (2, e, drmee, [SrertsTie) 1.07;

(6) 3FH T 9, SR o T, TW (2) 3R &0 (3) H, foremm ufaf=t & werq, sewer: freafofea sfafet siq.-wonfua

T vaTd TRIHTL 9T STl 38 e
(2 3)
gl Hee 3eTe 12
e STET, & R HATawt

[farsTo- 11/4/3791./62 (187)]

Tewaur — ot TR, WRa o TS, STETERen, T 101, ©€ 4§ SRR @ i B €. 2-15015/30/2010, TRIG 1 30T, 2011
ERITRT FoRT 7T & ST deaed ffoiaa sTiereemT Seient gr e forg T of -

(i) . ©. 1-12/THETSATS. S/ SATRREEHT) /U, TH.0E. T, 3T1E./201 2, ARG 3 fewwe, 2014;

(i) T 8. W.15025/264/13-.T./0F.TH.TH T.37E., ARG 4 TR, 2015;

(iii) ®T. @. 1-99/1@.&.(@3&)@.@.@.@@@./2009, ARG 4 9=, 2015;

(iv) @I 4. 1-99/4mvem°r.(ﬁagm)/qqa.mmqmé_/zo14, ARG 4 9=, 2015;

(v) BT ©. 1-10(6)/7Teh/T8 4T (AT 3T AT S3ciTe)/Uh. T8 .UH .U, 37T5.-2013, ARG 4 e, 2016 3R

(vi) . . 1.15025/264/13 -9t T, /T T804 3ATS., ARG 5 SR, 2016.

MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION

New Delhi, the 3rd May, 2016

F. No. P.15025/264/13-PA/FSSAL.—Whereas the draft of the Food Safety and Standards (Contaminants,
toxins and Residues) Amendment Regulations, 2015 were published as required under sub- section (1) of section 92 of
the Food Safety and Standards Act, 2006 (34 of 2006), vide notification of the Food Safety and Standards Authority of
India number F.No.P.15025/264/13-PA/FSSAI dated the 5 June, 2015 in the Gazette of India, Extraordinary, Part III,
Section 4, inviting objections and suggestions from the persons likely to be affected thereby, before the expiry of the
period of sixty days from the date on which the copies of the Official Gazette containing the said notification were made
available to the public;

And whereas the copies of the said Gazette were made available to the public on the 24™ June, 2015;

And whereas the objections and suggestions received from the public in respect of the said draft regulations
have been considered by the Food Safety and Standards Authority of India;

Now, therefore, in exercise of the powers conferred by clause (i) of sub- section (2) of section 92 read with
section 20 and 21 of the said Act, the Food Safety and Standards Authority of India hereby makes the following
regulations further to amend the Food Safety and Standards (Contaminants, toxins and Residues) Regulations, 2011,
namely:-

Regulations

1. Short title and commencement. - (1) These regulations may be called the Food Safety and Standards (Contaminants,
toxins and Residues) Third Amendment Regulations, 2016.

(2) They shall come into force on or after 1* January, 2017.

2. In the Food Safety and Standards (Contaminants, Toxins and Residues) Regulations, 2011, in regulation 2.1, in sub-
regulation 2.1.1, in clause 2, in the table,-

(1) against serial number 1. Lead, in columns (2) and (3), after the existing entries, the following entries shall
respectively be inserted, namely,-
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Article of Food Parts per Million by weight

@ 3
“Assorted subtropical fruits, edible peel 0.1
Assorted subtropical fruits, inedible peel 0.1
Berries and other small fruits 0.2
Citrus fruits 0.1
Pome fruits 0.1
Stone fruits 0.1
Brassica vegetables excluding Kale 0.3
Bulb vegetables 0.1
Fruiting vegetables, cucurbits 0.1
Fruiting vegetables other than cucurbits (excluding mushrooms) 0.1
Leafy vegetables (including brassica leafy vegetables but excluding 0.3
spinach)
Legume vegetables 0.2
Pulses 0.2
Root and tuber vegetables 0.1

Canned fruit cocktail

Canned grapefruit

Canned mandarin oranges

Canned mangoes

Canned pineapple

Canned raspberries

Canned strawberries

Canned tropical fruit salad

Jams (fruit preserves) and jellies

Mango chutney

Table olives

Canned asparagus

Canned carrots

Canned green beans and Canned wax beans

Canned green peas

Canned mature processed peas

Canned mushrooms

Canned palmito

Canned sweetcorn

Canned tomatoes

Pickled cucumbers (cucumber pickles)

Processed tomato concentrates

—_
U]HP—‘P—‘HP—‘P—‘HP—‘P—‘HP—‘P—‘HP—‘P—‘HP—‘P—‘HP—‘P—‘

Fruit Juices (including nectars, ready to drink) 0.05
Cereal grains, except buckwheat, canihua and quinoa 0.2
Canned chestnuts and canned chestnut puree 1
Meat of cattle, sheep and pig (also applies to fat from meat) 0.1
Poultry meat 0.1
Cattle, edible offal of 0.5
Pig, edible offal of 0.5
Poultry, edible offal of 0.5
Edible fats and oils (edible fats and oils not covered by individual 0.1
standards)

Fish 0.3
Margarine 0.1
Minarine 0.1
Named animal fats (lard, rendered pork fat, premier jus and edible 0.1
tallow)

Olive oil, refined 0.1
Olive oil, virgin 0.1
Olive, residue oil (olive pomace oil) 0.1
Poultry fats 0.1
Vegetable oils, crude (oils of arachis, babasu, coconut, cotton seed, 0.1
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grape seed, maize, mustard seed, palm kernel, palm, rape seed,
safflower seed, sesame seed, soya bean, and sunflower seed, and palm
olein, stearin and superolein and other oils but excluding cocoa butter)

Vegetable oils, edible (oils of arachis, babasu, coconut, cotton seed, 0.1
grape seed, maize, mustard seed, palm kernel, palm, rape seed,

safflower seed, sesame seed, soya bean, and sunflower seed, and palm
olein, stearin and superolein and other oils but excluding cocoa butter)

Milks (A concentration factor applies to partially or wholly dehydrated 0.02
milks.)

Secondary milk products (as consumed) 0.02
Natural mineral water, expressed in mg/L 0.01
Infant formula (ready to use) 0.02
Salt, food grade 2.0

Wine 0.2

Crustaceans 0.5

Cephalopods 1.0

Bivalve Molluscs 1.57;

(2) against serial number 3 relating to Arsenic, in columns (2) and (3), after the existing entries, the following
entries shall respectively be inserted, namely,-

Article of Food Parts per Million by weight

©) 3
“Edible fats and oils (edible fats and oils not covered by individual 0.1
standards)
Margarine 0.1
Minarine 0.1
Named animal fats (lard, rendered pork fat, premier jus and edible 0.1
tallow)
Olive oil, refined 0.1
Olive oil, virgin 0.1
Olive, residue oil (olive pomace oil) 0.1
Vegetable oils, crude (oils of arachis, babasu, coconut, cottonseed, 0.1

grapeseed, maize, mustardseed, palm kernel, palm, rapeseed, safflower
seed, sesameseed, soya bean, and sunflowerseed, and palm olein,
stearin and superolein).

Vegetable oils, edible (oils of arachis, babasu, coconut, cottonseed, 0.1
grapeseed, maize, mustardseed, palm kernel, palm, rapeseed, safflower
seed, sesameseed, soya bean, and sunflowerseed, and palm olein,
stearin and superolein).

Natural mineral water, expressed in mg/L 0.01
Salt, food grade 0.5
Fish and Crustaceans 76
Molluscs 86”;

(3) against serial number 4 relating to Tin, in columns (2) and (3), after the existing entries, the following
entries shall respectively be inserted, namely,-

Article of Food Parts per Million by weight

@) 3)
“Canned foods other than beverages 250
Canned beverages 150
Canned citrus fruits 250
Canned stone fruits 250
Canned vegetables 250
Canned fruit cocktail 250
Canned mangoes 250
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Canned pineapple 250
Canned raspberries 250
Canned strawberries 250
Canned tropical fruit salad 250
Mango Chutney 250
Table olives 250
Canned mushrooms 250
Canned tomatoes 250
Pickled cucumber 250
Processed tomato concentrates 250
Canned chestnuts and chestnut puree 250
Cooked cured chopped meat (for products in tinplate containers) 250
Cooked cured chopped meat (for products in other containers) 50
Cooked cured ham (for products in tinplate containers) 200
Cooked cured ham (for products in other containers) 50
Cooked cured pork shoulder (for products in tinplate containers) 200
Cooked cured pork shoulder (for products in other containers) 50
Corned beef (for products in tinplate containers) 200
Corned beef (for products in other containers) 50
Luncheon meat (for products in tinplate containers) 200
Luncheon meat (for products in other containers) 50
Canned fish products 2007

(4) against serial number 6 relating to Cadmium, in columns (2) and (3), after the existing entries, the following

entries shall respectively be inserted, namely,-

Article of Food Parts per Million by weight

(@) (€)
“Brassica vegetables 0.05
Bulb vegetables 0.05
Fruiting vegetables, cucurbits 0.05
Fruiting vegetables other than cucurbits (excluding tomatoes and 0.05
edible fungi)
Leafy vegetables 0.2
Legume vegetables 0.1
Potato, peeled 0.1
Pulses, excluding soybean dry 0.1
Root and tuber vegetables, excluding potato and celeriac 0.1
Stalk and stem vegetables 0.1
Cereal grains, except buckwheat, canihua and quinoa (excluding wheat 0.1
and rice; and bran and germ
Rice, polished 04
Wheat 0.2
Natural mineral water, expressed in mg/L 0.003
Salt, food grade 0.5
Fish 0.3
Crustaceans 0.5
Cephalopods 2.0
Bivalve Molluscs 2.07;

(5) against serial number 7 relating to Mercury, in columns (2) and (3), after the existing entries, the following

entries shall respectively be inserted, namely,-

Article of Food Parts per Million by weight
@) 3
“Natural mineral water, expressed in mg/L 0.001
Salt, food grade 0.1
Non-predatory fish, crustaceans, cephalopods, molluscs 0.5
Predatory Fish (Tuna, Marlin, Sword Fish, Elasmobranch) 1.07;
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6) against serial number 9 relating to Chromium, in columns (2) and (3), after the existing entries, the following
entries shall respectively be inserted, namely,-

Article of Food Parts per Million by weight
@) 3
“All fishery products 12”

PAWAN AGARWAL, Chief Executive Officer
[ADVT. III/4/Exty./62(187)]

Note. - The principal regulations were published in the Gazette of India, Extraordinary, Part III, Section 4 vide
notification number F. No. 2-15015/30/2010, dated the 1* August, 2011 and subsequently amended vide notification
numbers:

(1) F.No.1-12/Sci.panel/(Notification)/FSSAI/2012, dated 3" December, 2014;

(ii) F. No. P. 15025/264/13-PA/FSSAL dated 4™ November, 2015;

(iii) F.N0.1-99/1/SP(contaminants)/ESSAI/2009, dated 4™ November, 2015;

(iv) F. No. 1-99/4/SP(Contaminants)/ESSAI/2014, dated 4™ November, 2015;

(v) F. No. 1-10(6)/Standards/SP(Fish and Fisheries Products)/FSSAI-2013, dated qhy anuary, 2016 and
(vi) F. No. P. 15025/264/13-PA/FSSAL, dated 5" January, 2016.
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